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Arhar Dal No purchase was Rs. 118/- Rs. 163-40
made.
Masoor Whole No purchase was Rs, 116/- Rs, 101/-
made.
Masoor Dal Rs. 132'50 Rs. 137/- No purchase was
made,
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Upward Trend in P[riceq of Necessities of
Jfe

1768. SHRI SOMCHAND SOLANKI :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware of
the fact that the prices are incieasing day
by day due to cornering and Zonal restric-
tions of certain items such as oil, sugai,
rice, kerosene oil etc. ;

(b) whether Government have found
out any ways to check upward trend of
prices of necessities of life ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Price
position of rice (as also of other foodgrains),
edible oils and sugar has generally shown a
steady to easy undertone during the 1970-71
marketing season. In the case of kerosenc
oil, prices are fixed under the Kerosene
(Fixation of Ceiling Prices) Order, 1970
issued under the Essential Commodities Act,
1955, and the Government have not received
any complaints regarding increase in prices
due to cornering, etc. There are no zonal
restrictions in respect of edible oils, sugar
and kerosene oil. Restrictions on price,
distribution and movement of sugar were
removed from the 25th May, 1971 but
regulation of releases of sugar for sale will
continue in order to maintain adequate





